
NATIONAL COMPANY LAW TRIBUNAL
JAIPUR BENCH

(t h r o ug h w e b - b as e d v id e o c o nfer e n c i n g p I afo r m)
Item No.31

CP No. (rB)-7 4t7lJPR/201 9
Under Section 7 of IBC, 2016

ln the matter of:

Anand Kumar Gupta
...Financial Creditor

Versus

Adelson Pharma Pvt. Ltd.
.... Corporate Debtor

CoTam: HON,BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. RAGHU NAYYAR, TECHNICAL MEMBER

ORDER

The matter is adjourned to 10.08.2021"
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(RaghuN ayyar)
Technical Member

luly 27. 2021

sd -.
(Ajay Kumar Vatsavayi)

Judicial Member


